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(b) wbetber Oovernm~nt Servants who 
sot their names rellistered for allotment of 
D. D.A. ftats were also required to deposit 
a specific amount for the same; 

(c) where in view of limited sources 
uf Government employee, Government 
propose to relax this condition in respect 
of Government employees only that tbey 
can get their names registered for allotment 
of D.D.A. flats without makinll any 
payment or by payinll a nominal amount: 
and 

(d) if so, when Government prorose 
to implement this rroposal ? 

THE MINISTER OF STATE IN THE 
MINISTRY OF HEALTH AND FAMILY 
PLANNING A~D WORKS, HOUSING 
AND URBAN DEVELOPMENT (SHRI 
PARIMAL GHOSH) : (a) Yes, Sir. 

(b) Yes, Sir. 

(e) No, Sir. 

(d) Does nOI urise. 

Nuclear Explosion by China In 
October 1970 

4486. SHRI SHASHI BHUSHAN: 
Will the Minister of DEFENCE he rleased 
to state: 

(a) whether China had her biggest 
nuclenr explosion on the 14th OctOber, 1970 
in the Lop Nor Area which was aimed ot 
reducing . the size and weight of the 
Chinese nuclenr arms to rractical war-
head proportions and 

(b) tbe reaction of Government there-
on? 

THE MINISTER OF DEFENCE 
(SHRI JAGJIWAN RAM) : (a' According 
to our information, China conducted an 
atmospheric nuclear test over Lopaor in 
SiDkiang on the 14tb October 1970. The 
explosion was of approximatel, 3 _pton 
yield lind was similar to the previous 
explosions conducted by China. Goveru-

ment bavo no. Inrormation . whoth., object 
of these tests is to reduce the liZe and 
weigbt of the Bomb to warbead proJlOrtionl 
for missile delivery. 

(b) Government consider it to be a 
matter for concern as they have alWays 
been oprosed 10 all nuclear weafons test. 

Hlp cost of Imported drul' c:-rae. 
by State Tra.lnl Corporation from 

drul manufadurers 

4488. SHRI SRADHAKAR SUPAKAR : 
Will the Minister of PETROLEUM AND 
CHEMICALS AND MINES AND 
MET ALS be pleased to state: 

(a) whether some of the drulls imported 
by the State Tradin8 Corporation are 
sold to the manufacturers 81 more tban 
thrice the landed COSt (includi~1I tbe 
i mport duty): and 

(b) whether, in the case 
Government have permitted 
pr ice rise of more thaD ODe 
cent al controlled price? 

of drulls, 
a whole .. l, 
hundred per 

THE MINISTER OF STATE IN THE 
MINISTR Y OF PETROLBUM AND 
CHEMICALS AND MINES AND METALS 
(SHRI D. R. CHAVAN): <a) and (b). 
Government hllve intrOduced the system of 
"pooled" prices for certain bulk drup. 
Tbe pooled Price is worked out OD the 
basis of the weillbted BverallO of the price 
of estimliled indilenous productioD IDd 
the l>rice of estimated imrorts durinl II 
year. Government bave not IIllowed aD)' 
percentago increase as such in the salJinll 
prices of bulk. drulI8 on an adhoc baals. 
The pooled prico is often hisber than t.ho 
landed cost 8S tbe cost of iDdillODOUI 
production 8Dd consequentl, sellin I price 
is much more tban the landed colt. 
Tbe arrangement referred to, il .inte!ldod 
10 encouralle indillOnous productipD.· from 
tbe basic Slage and also to ensure 
tbe supply of bulk drull8 to all drul' 
formulatinll unit. whether iD tbe larlle, 
medium aad .mall~. ..oton &$ ualfann 
priCOll. The State Thdinll Corl'Oflllion are 
cbaraiDa trade commislion aormall, 



adiniiSlble 'to a tradinl cOncern and they 
are not makinl any undur profit on the 
trafllaCtiGIlI. 

C.II or I ..... Doctor. froa allroad 

448P. SHRI BENI SHANKAR 
SHARMA: Will the Minister of HEALTH 
AND FAMILY, PLANNING AND 
WORKS, HOUSING AND URBAN 
DEv!tOPMBNT be pleased to slate: 

(a) wbether Napland Miniator for 
Public IUaltb baa ur,ed the Prime Minister 
Ibat Goyernment should offer attractiYe 
faclliUel to ladlea doc\ol'S abroad to brin, 
tbam back to the country; 

(b) if so, the reaction of the Go vorn. 
ment to tbe ~ulsestion; and 

(c) the sleps proJlOsed to be labn in 
this direction wilh n view to meet the 
short.1I of doclors in Ihe counlry ? 

THB MINISTER OF STATE IN THE 
MINISTRY OF HEALTH AND FAMILY 
PLANNING, AND WORKS, HOUSING 
AND URBAN DEVELOPMENT (SHRI 
B. S. MURTHY) : (a) Yes, Sir. 

(b) aad (c). Tbe Government ara takilla 
politi" a.suras to brlna back Indian 
doctors from abroad by the following 
methods: 

(i)'Creation of a Scientists' Pool to 
provide for temporary placement of well 
qualified ladian Scientilts and technolo. 
gists muraina from abroad. 

(It) Croation of supernumerary posts 
In approved scientific institutions to whicb 
temPorarY appolDtmentl can be made 
quid", from amonl the scientists wotkin. 
and Itudyinl abroad. 

(Ui) The Union Public Service 
CollUllillloa .nd most of the State Public 
serylce ConUail.ions have .. reed to t .... t 
In4iadIClftdits and technolo,ists whose 
pattlcillap appear iu tbe National ",ister 
liS ~ GontaC\' eaadidate. fOr' al\ 
pOlU advertised by them. The Union 
Public Service Commission have allO 
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made arranlllllOllts for interviewin, Indian 
scientists and technolo,ists abroad for 
posts iD India. 

(i v) Maintenance of a special section 
of the National Re,iater of Scientific: and 
Tecbuical Personnel for enrolment of 
Indian scientists and techDolo,ists abroad 
and for the circulation of their names to 
nll Miniscriel/Departmenu of the Govern. 
ment of India, State Governments, Union 
nod State Public Service CommiSSions, 
UDiYlfSities, Public Sector Industries and 
lar" private sector establishments. The 
naDles of such personnel are published 
in the monthly Technical Manpower 
Bulletin (CSIR) whicb is distributed free 
to about 3,000 or&anisation~ all over 
India 

(v) Pro\' ision for payment of travel 
arant to scienti~ts. who on their selection 
for appointment 10 research institutions in 
IDdin undertake LO serve tbose institutions 
for a minimum period of three rean. 

(vi) Increasing the emoluments of 
medical officers in the Central Health 
Service, in Central Institutions and in the 
State cadres. 

(vii) Stoppnlle of holdinll of E.C.F. 
M.G. (Educational Council for Foreian 
Medical Graduate) Examination in India. 

(viii) E.nhancina the age of retirement 
of doctors and specialists and or re.employ· 
ing them after retirement. 

(ix) Since the doctors abroad are keen 
on BPfointments in teachina institutions, 
the Government is taking up the question 
of relaxing the teachiDg requirements to 
some extent to accommodate doctOR who 
had the trainina and had served abroad so 
as to enabl~ them to be absorbed in the 
teaching posts. 

(x) GoYernment is also caDliderinll 
start in, of cooperative hOlpitals, meetiD' 
requirements of all specialities, in bill 
cities alld smal Ier towns wbere these 
specialist doctors could aainfullrf be 
utilised. 




